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Follow up Action Against Big Business
Houses on Whose Premises Raids
were Conducted by Income Tax

Department

2274, SHRI K, LAKKAPPA :
SHRI DHARAM DAS SHASTRI :
Will the Minisier of FINANCE Dbe pleased
to state :

(a) whether it is a fact that in cases of
big business houses on whose premises the
Income lax Department have conducted
raids during the last three years, no follow-
up action has been taken to prosecute the
businessmen involved;

(b) if so, the full details and reasons
for delay in prosecution; and

(c) whether Government have finalised
any guidelines for launching speedily, prose-
cutions against the persons involved and if

s0, full details thereof ?

THE MINISTER OF STATE IN THE

MINISTRY OF FINANCE (SHRI S
M. KRISHNA) : (a) No, Sir,

{b) Does not arise.

(¢) Yes, Sir. The Central Board of
Direct Taxes have issued instructions to  all

Commissioners of Income-Tax to
all search and seizure cases promptly
prosecution angle,

process
from

Pavillion-*India on March’® Exhibition

in Calcutta

2275 SHRI SUDHIR KUMAR  GIRI :
Will the Minister of COMMERCE be
pleased to state :

(a) the names of the public sector under-
takings who had their pavillions in *‘India
on Mezrch" exhibition held in  connection
with the 77th Session of A L.C.C. (I) in
Calcutta and the amount paid by each of
them to the organisers of the said exhibi-
tion; and

(b) what was the mode of payment?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND IN

THE DEPARTMENT OF SUPPLY (SHRI
NIHAR RANJAN LASKAR) : (a) Only
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two public sector undertakings under the
administrative  control of  Ministiy of
Commerce, viz, National Textile Corporation
(West Bengal, Assam, Bibar and Orissa)
Ltd. , Calcutta and National Jute Manufac-
turers Corporation Ltd. , Calcutta had set
up pavilions in *‘India on March’’ exhibition
held in Calcutta. National Textile
Corporation (West Bangal, Assam, Bihar
and Orissa) Ltd , Calcutta paid an amount
of Rs. 12,000/- and Natiopal Jute Manufac-
turers Corporation Ltd., Calcutta paid an
amount of Rs 6,000/- to the organisers of
the said exhibition.

(b) Both the organisations made the

payment by Cheque
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Atomic Capability of Pakistan
2277. SHRI RAM VILAS PASWAN :
Will the Minister of DEFENCE be pleased

to state:

(a) whether Government have seen the
statement made by the Pakistan Atomic
Energy Chief wherein he has stated that
Pakistan is far ahead in the preparation of
atom bomb than India;





